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City Small Causes Court, Hyderabad 

Smt. V.B. Nirmala Geethamba, Chief Judge, City Small Causes Court, 
Hyderabad, FAC: Additional Chief Judge, CSCC, Hyderabad 

Sri Mohd Abdul Jaleel, V Senior Civil Judge, City Civil Court, Hyderabad, 
FAC : VI Senior Civil Judge-cum-Additional Judge, City Small Causes 

Court, Hyderabad 

Sri Mohd Sarfaraz Hussain, Court Manager, CSCC, Hyderabad,    
9849431585 

Sri Srinivas Chamala, Advocate, Bar Association of CSCC, Hyderabad 

Sri K. Maneesh Kumar, Typist and District System Administrator, CSCC, 
Hyderabad 

Smt. J. Madhavi, Senior Assistant (Bench Clerk Grade-III), III Addl. Rent 
Controller, CSCC, Hyderabad (Person with Disability) 

 

  


